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IN THE HIGH COURT OF DELHI AT NEW DELHI
W.P.(CRL) 1653/2021 & CRL.M.A. 13715/2021
CHARU SONEBEJA . Petitioner

Through  Mr. K. K. Manan, Senior Advocate
with Ms. Uditi Baliand Ms. Komal
Vashist, Advocates.

Versus

STATE (NCT OF DELHI) ANDORS ... Respondent
Through ~ Mr. Piyush Singhal, Advocate for Mr.
Ashish Aggarwal, ASC for the State
with SI Rajani, PS Naraina
Ms. Kamlesh Mahajan, Advocate for

R-2to R-5
CORAM:
HON'BLE MR. JUSTICE SUBRAMONIUM PRASAD
ORDER
13.12.2021
List on 03.01.2022.

SUBRAMONIUM PRASAD, J

DECEMBER 13, 2021
S. Zakir

This is a digitally signed order.

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
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